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News Item titled "Govt. efforts to tap KSPCB funds set to hit legal 

hurdle" appearing in "The Deccan Herald" dated 23/11/2025. 

********* 

Affidavit in Reply on behalf of the Maharashtra Pollution Control 

Board (Respondent No.15) in compliance of the Order dated 

3/12/2025 passed by the Hon 'ble NGT. 

I, Jagannath Salunkhe, Aged - Adult, Occupation-Service, the Joint 

Director(Water) of the Maharashtra Pollution Control Board, having my 

office at 3rd Floor, Kalpataru Point, Near Sion Circle, Sion (East), 

Mumbai-400 022, do hereby state on solemn affirmation as under:-

1) It is submitted that in compliance of the Order dated 3/12/2025

passed by this Hon'ble NOT, the Maharashtra Pollution Control

Board is filing the said Affidavit.

2) It is submitted that this Hon'ble NGT has registered the Original

Application bearing No.623/2025 as suo-motu on the basis ofNews

Item titled "Govt. efforts to tap KSPCB funds set to hit legal hurdle"

appearing in "The Deccan Herald" dated 23/11/2025 and issued

Notice to the Respondents for filing their response / reply

3) It is submitted that this Hon'ble Tribunal was further implead all

State Pollution Control Boards and Pollution Control Committees
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